CENTRAL ADMINISTRATIVE TRIBUNAL -

CALCUTTA BENCH

Ne.CPC. 116/1997
. ‘ o : Date of erder ¢ 20.01.2000

Present Hen'ble Mr, D, Purkayastha, Judicial Member

Hen'ble Mr, G.S, Maingi, Admninistrative Member

SANKAR CHOWDHURY
VS, . 4
A, CHAKRARORTY(A.I.R.)
Fer the applicint ‘'t Mr, B, Chatterjee, ceunsel

For the respendents : None
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When the matter is taken up fer erders, Mr. B, .Chatterjee,
ld. ceunsel fer the applicant, submits that -the-applicant wants
te withdraw the gpplicatien., Nene appé#rs fo-r the alleged
contémner. ) |
2. In.v view ®f the abeve, the prayer made by the ld, cetnsel
foer the applicant is allewed. Accerdingly, the centempt
petiztion bearing Ne, 116/1997 is hgreby-iisposed of.’i_
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3. Ne oiierﬁis passed as te cests, —
MEMRER(A) : MEMBER(J)
Stm.




